BEERY awk

File No. 10/03/2018-NCLT

TSET =it fafey Jferpvor / NATIONAL COMPANY LAW TRIBUNAL
B3I T, ifp—3,
M. 3N FEctey, o TS,
6" Floor, Block-3,
CGO Complex, Lodhi Road,

7$ el /New Delhi- | 10003
f&i® / Dated: 16™ April 2018

ORDER

There shall be Special Bench at NCLT Hyderabad on 17t April 2018 to attend matters
listed before Shri Rajeswara Rao Vittanalla, Member (Judicial). The Special Bench shal] comprise

Special Bench at NCLT Hyderabad
Shri Bikki Ravendra Babu, Member (Judicial)

Shri Bikki Ravendra Babu Member (Judicial) shall first take up the matters of the Special
Bench and then attend the matters of their own Single Bench.

This is in partial modification of Order of €ven number dated 1.3.2018 on | 7.4.2018 only.

This issues with the approval of Hon’ble President, NCLT.

(Shiv Ram Bai a)

Registrar, NCLT
Telephone: 24363451
Copy to:-
1. P.S. to Hon’ble President, National Company Law Tribunal, New Delhj.
2. Hon’ble Members, National Company Law Tribunal.
3 Secretary, National Company Law Tribunal, New Delhj.
4. Officers of National Company Law Tribunal Principal Bench, New Delhi/Kolkata/Mumbaj/



